
191 Written Answers ' Juty29, 1~7 Writlatit ~I J192 

(a) whether the nationalieed banks 
have been collecting bank charges on 
Government cheques; 

(0) if BO, whether Government 
propose to given exemption from lhe 
collection of bank charges on Government 
cheques siena they are fully secured; and 

(c) if so, the details thereof and if 
not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JAMAR-
DHANA POOJARY): (8) Public Sector 
Banks do not levy charges 10r clearing of 
local cheques, including Government 
cheques, presented within the Clearing 
Zone of the Clearing House attached to a 
centre. Banks, however, recover 
collection charges, postal and other 
incidental expenses for collection of 
outstation cheques. Such charges are not 
r8covared on cheques emanating 8S 
grants from Prime Minister's Relief Fund. 

{b) and (c). There is no proposal to 
exempt Government's outstation cheques 
from the tevy of banks' colleetion charges. 
The levy of bank charges is not finked in 
any way with the security of the 
instrument but generally to the costs 
incurred by the bank9 in rendering 
specific services. 

Recommendations of Aid india 
Coft80rtlum 

619. SHRt H:M. PATEL: Wi" 11\e 
Minieter of FINANCE be p1eased to state: 

tal whether 1\8 Aid India Qonsortlum . 
at its meeting held In Paris AiCefttty 
r8COrnm.nd~ to .,he Indian GoY_mu", 
for refonnfng the existing complex .yltem 
of-domestic 1'tgulatory contrOls; 

(b) whether it has also recommended 
to haVe reguratmy pric'e8 and modiftcMin 
of taxes and subSidiw, 

• I 

{dt.. wneth.r Oevar.ftmem J h.v., 
a~tad 1h".~reCc;m~" -

THE MINISTER OF FINANCE AND 
MINISTER en: COMM&ACE- (SHAI 
NARAYAN OATT TIWARl,:(a) to Ed). No 
specific rtc:ommeftdatlo" was- made bVlM 
Aid India Consortium as such in- h 
meeting held in Paris recently. regarding 
reforms ,n :the domntic t-egulatdry 
controls. fegulatory prices - and 
modification Of taxes and subSidies. -. 
Inv.atm.nt of 1D8l an. leref 1ft K.,.a.a 

620. SHRI T. BASHEER: Will the 
MiniSl81 of FINANCE be pleased to state 
the~investment-of tndustriat-Oavatopment-
Bank of India aRCI Industria' eredit and 
Investment Corporation of India in Kerala 
during 1983-84. 1984-85, 1985-86 and 
1986-87? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANAR- · 
OHANA POOJARy): A statemenlsbowing 
the ~ ll'Ssistance-· cttsbursw~~by wthe .... -
Industrial Development Bank of India and 
Industrial Credit & Investment Corporation 
of -India 10 projects in 1(8ral8 during the 
year 1983·84 to 1986-87 is given below: 

STATU aNT 
A$sistanQ8 qjebursed bv tile Indu@tr~ 

Development Bank of India (lOBI) and, 
Industrial Credit & Investment Corporation 
of India (ICICQ to- P'Qi1Ctl il}.~"a 

Year 

1981-&4.,- , 

lOBI 

~' (Rs.,.ip QIQf~ 
. , 
Disbursements 

62.50 




